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(xxiti) G.S.R. No. 314 (E), dated
2.6.98, sceking to publish the pre-
scribe retail sale price based asscss-
ment for certain specified com-
moditics.

(xxiv) G.S.R. No. 315 (E), dated
2.6.98, sccking to rescind a notifi-
cation.

(xxv) G.S.R. No. 316 (E), dated
2.6.98, secking to rescind certain
notifications.

[Placed in Library For (ix) to (xxv) Sce
No. LT.—973/98]

IV. A copy each (in English and
Hindi) of the following papers:—

(a) Annual report and Accounts of the
National Housing Bank, New
Delhi, for the yecar 1996-97, to-
gether with the Auditors’ report on
the Accounts, under sub-section (5)
of scction 40 of the National Hous-
ing Bank Act, 1987.

(b) Statement giving rcasons for the
delay in laying the papers men-
tioned at (a) above.

[Placed in Library Sec No. LT.—1350/98]

V. Thirty-sixth Annual Report of the
Deposit  Insurance and Credit
Guarantee Corporation, Mumbai,
for the year 1997-98, under sub-
section (2) of section 32 of the

Dcposit  Insurance and Credit
Guarantee Corporation Act, 1961.
[Placed in Library See No.

LT.—1351/98]

REPORTS OF THE COMMITTE ON
SUBORDINATE LEGISLATION

SHRI DIPANKAR MUKHERJEE
(West Beagal): Sir, present the following
Reports (in English and Hindi) of the
Committee on Subordinate Legislation:—

(i) Hundered and Twentieth Report
on Petroleum Rules, 1976, OISD
Standards and Related Areas.

(ii) Hundred and Twenty first Report
on Oil Ficlds (Regulation and De-
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velopment) Act, 1948 and Pet-
roleum and Natural Gas Rules,
1959 made thereunder.

REPORTS OF THE DEPARTMENT-RE-
LATED PARLIAMENTARY STANDING
COMMITTEE ON URBAN AND RURAL
DEVELOPMENT

SHRI NILOTPAL BASU (West Ben-
gal): Sir, I lay on the Tablc a copy ecach
(in English and Hindi) of the following
Reports of the Department Related Par-
liamentary Standing Committee on Urban
and Rural Development:—

(i) Sixth Report on the Action Taken
by the Government on the recom-
mendations contained in the Twen-
ty-Sixth Report of thc Standing
Committee on Urban & Rural De-
velopment (Tenth Lok Sabha) on
Preparation, Maintenance, Updat-
ing and Computerisation of Land
Records under Centrally Spon-
sored Schemes—An Assessment,
of the Department of Rural De-
velopment (Ministry of Rural
Areas & Employment); and

(ii)) Scventh Recport on Integrated
Wastelands Devclopment Project
(IWDP) Scheme of the Depart-
ment of Wastelands Development
(Ministry of Rural Areas and Em-
ployment).

CALLING ATTENTION TO A MATTER
OF URGENT PUBLIC IMPORTANCE
Steep rise in the inflation and its adverse
impact on the economy and the people

MR CHAIRMAN: We will now take
up the Calling Attention Motion. Dr.
Manmohan Singh is not ' here. Shri
Gurudas Das Gupta

st o view Sifvie (3T WRW): W
qegral # A = EFH @ W 21 A R
firm o fr SEEs § odoueume SR sTiodewae
sfeRfd #t @ €. (sEaA)
MR. CHAIRMAN: Today there will be

nothing clse, only the Calling Attention
Motion. (Interruptions)
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MR. CHAIRMAN: Nothing will go on
record. (Interruptions) Only call Atten-
tion. (Interruptions) Only call Attention.
(Interruptions) Only Call Attention. (In-
terruptions) Shri Gurudas Das Gupta.
(interruptions) Shri Gurudas Das Gupta
(Interruptions) Nothing will go on record.
(Interruptions) Shri Gurudas Das Gupta.
(Interruptions) Shri Gurudas Das Gupta.

SHRI GURUDAS DAS GUPTA
(West Bengal): Sir, 1 beg to call the
attention of the Minister of Finance to
the steep rise in the inflation and its
adverse impact on the economy and the
people.

THE MINISTER OF FINANCE
(SHRI YASHWANT SINHA): Mr.
Chairman, Sir, I share the concern of the
hon. Member about the sharp increase in
the prices of some of the essential com-
modities, particularly vegetables. The
potato crop is estimated to be 60 Jakh
tonnes lower in 1997-98 and thc onion
crop is lower by six lakh tonnes due to
prolonged wet spell in the Rabi season
followed by a hot dry spell in May and
Junc. These estimates are as yet tentative
but therc is enough evidence to suggest
that 1997-98 output of vegetables and
fruits is much lower. This has had an
adverse effect on prices. On this I will
come back a little later.

The recent uptrend in the inflation rate
should be seen in the context of what this
Government inherited. If we look at the
present decade beginning 1990-91 — I
wish my friends from the Congress Party
were here to listen to some of the facts
which I wish to present to the
House—we have had a average inflation
rate of over 10% in the six year period
1990-91 to 1995-96, Even if one were to
disregard 1991-92. which was character-
ised by a high inflation rate of 13.7%, we
still have an average inflation rate of over
9% during the Congress Government’s
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rulc. Even on point-to-point ‘basis, the
average inflation rate during this period
was close to 8%.

When the Congress Government left
officc, the next Government did inherit a
declerating average inflation rate of 6.3%
in 1996-97 which rcached a low of 4.8%
in 1997-98 when the UF Government left
officc. However, this two ycar decclera-
tion phasc was characteriscd by slow
down in growth of the cconomy, decline
in exports, acceleration in money supply
growth which reached 17%. and cxpan-
sion in fiscal deficit to 6.1% of GDP.

Uptrend in prices began in january,
1998 and accelcrated thercafter having
touched 8.1% as on 11.7.1998. This
year's inflation is to a large extent due to
high prices of vegetables and edible oils,
but for which, the inflation would still
have bcen just about 6%. Other major
reasons are the gencral decline in the
economy together with high growth in
moncy supply and widening fiscal deficit
that characterised 1997-98, as well as
unprecedented East Asian crisis which
has disrupted the world market for edible
oils. This is what this Government inher-
ited. Let me now come back to the
recent sarp price rise in somc of the
essential commodities that has caused
great anguish to thc public. This ycar
scasonal rise in price level is much high-
er. Onion price skyrocketed by 300 per
cent in November — December 1997
when UF government was still there. But
by February — March prices came back
to normal level, with the arrival of the
new crop. | should like to remind the
House that somec years in the past also
were characterised by sharp rise in prices
of onion and potato. i"or example, on an
annual point to point basis, onion prices
were higher by 96 per cent on April 1993,
180 per cent in November, 1993 and by
85 per cent in March 1996. As for
potatoes, a seasonal increase of around
50 per cent was quite common in the
past. Last year potato farmers suffercd
tremendous losses when prices crashed
from an index of 600 in November, 1996
to a low of 167 in May, 1997.



219 Calling Attention 1o a Matter

Amongst the 30 essential commodites
whose prices are monitored on a weekly
basis, foodgrains are the most important.
Wholesale prices of rice, wheat, jowar
and bajra as also some pulses (except
arhar and masur) have by and large
remained stable. Gram prices are actually
lower by 11.7 per cent over last year
though arhar price has increased sharply
by ncarly 33.8 per cent and masur by
22.2 per cent. The House has already
been informed that pulses production had
declined by 14 lakh tonnes in 1997-98.

Prices of edible oils too have risen
sharply, particularly the prices of ground-
nut oil and mustard oil. I must point out
that the spurt in edible oil prices this year
was the result of decline in oilseeds
production by about 13 Jakh tonnes. The
situation is further aggravated by high
international prices of edible oil. FOB
prices of palmolien from Malaysia rose
from $ 547 per tonne in December 1997
to $730 per tonne in May-June 1998
following the export restrictions by In-
donesia.

Onion prices are likely to fall shortly
with the arrival of pre-Kharif crop but in
case of potatoes one may have to wait for
some more time though some decline is
already seen consequent to opening of
sale outlets through co-operative stores. 1
may remind the hon. Members that
pershable scasonal commodities such as
fruits and vegetables are perhaps the only
consumer items whose prices after going
up also come down in response to in-
crcasc in supplies.

1 must, however, mention that govern-
ment intervention for managing supplies
of seasonal and perishable commodities
such as vegetables has its limitations,
since one can neither import on short
notice nor are such products available in
large volumes. Their import prices would
be prohibitive in view of costs of refriger-
ated transportaion.

Fortunately, we are in the midst of
monsoon season and the country is likely
to have yet another normal monsoon this
year. There is a general expectation that
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1998-99 output of agriculture will be
much better than the preceding year,
which should bring considerable relief to
the general public.

PDS continues to be the dominant
measure of intervention by the Govern-
ment to ensure availability of the most
important essential commodities such as
rice, wheat and sugar. It shall be the
endeavour of the Government to ensure
that the system operates effectively.
Whereas Centre ensures supplies, the
State administrations have the responsi-
bility for distribution.

To supplement availability of some es-
sential commodities we have in place a
trade policy regime that makes it easier
for private trade to import pulses and
edible oils since both these are not ade-
quately produced in the country. The
Government has reduced the import duty
on edible oils recently from 25 per cent
to 15 per cent as a price reduction
measure. Also 1.5 lakh tonnes are being
imported by the Government for supply
through PDS.

Some short term measures to control
vegetable prices have been taken. State
Governments have been advised to in-
voke Essential Commoditics Act to check
hoarding. Consumer co-operative stores
and NAFED have been activated to in-
tervene and sell ocnion and potato at
lowcr prices. prices of potato and onion
have already shown some decline.

Aside from supply management and
trade poiicy, Government will keep a
tight check on the fiscal deficit and advise
RBI to keep the growth of money supply
within the target range. of 15-15.5 .per
cent in 1998-99. This will help contain the
rise in prices of all commodities, includ-
ing essential commoditiecs. Thank you,
Sir.

SHRI GURUDAS DAS GUPTA: Sir,
the statement made by the hon. Minister
of Finance appears to me to be an
irresponsible statement of the Govern-
ment that has abdicated its responsibility
when the country is perhaps facing the
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gravest crisis arising out of an unheard of
inflationary situation. 1 call it irrespons-
ible because the hon. Minister finds satis-
faction in saying as to what has been the
level of inflation during the period when
he was not the Finance Minister. Sir, the
point is that it is nobody’s contention that
inflation is not such a thing which is not
common to the Indian economy. But,
what is strange is that the hon. Minister
does not realise the gravity of the situa-
tion. If the gravity of the situation is not
to be realised by the members of the
Government and the members of the
combination which is ruling the country,
then the conclusion is that the Govern-
ment lacks a political conviction, a politi-
cal will to tackle this situation. The mis-
sing factor is the political conviction, the
political will of the Government which is
ruling the country. Sir, the point is as to
what has been done in this threc-months’
period. Has there been any respite in the
rise of the prices level? Has the Govern-
ment been able to activate the PDS?

Is it not true that the Government has
failed even to discipline the traders who
believe that a trader-friendly Government
has come to power? That is the moot
qucstion. The inaction of the Govern-
ment, the lack of political courage of the
Government, the lack of action on the
part of the Government is a matter which
makes the people feel concerned about.
Sir, the essential point to me is this. It is
the economic misrule which is responsible

- for the critical inflationary situation that
has been created. Sir, it is an economic
misrule. Sir, the point is that many
economic fundamentals have gone wrong.
It is not a seasonal spurt. Many of the
economic fundamentals have gone wrong
and it may be well beyond the level of a
reasonable management. There has been
a talk, there has been an attempt to
underestimate the level of inflation of this
country. The hon. Minister has his own
statistics to tell the country as to what are
the items the prices of which have been
stationary. I am not going into individual
items. But, the point is that inflation is
being calculated in term of the wholesale
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price index. Sir, it is a fraud to calculate
inflation in terms of wholesale price in-
dex. I agree that this fraud has been
committed by the successive Govern-
ments and by the successive Finance
Ministers. He is towing the line of his
predecessors. If we look at the wholesale
price index, we find that it was 6.4 per
cent in the month of May. But, if we
calculate the rate of inflation in terms of
the consumer price index valid for the
industrial workers, we find that the infla-
tion rate is 10.5 per cent in May 1998.
The country is facing a double digit
inflation not only 1oday, but it was so in
May also. Sir, today the wholcsale price
index, as prepared by the Government, is
8.5 per cent. If the wholesale price index
is 8.5 per cent, then the real inflation is
of the order of more than 10 per cent,
around 11 to 12 per cent.

This is a fact that the hon. Minister
would like to suppress. Suppression of
fact tantamounts to commiting a fraud
and fraud is being commitied on the
public opinion of the country. The coun-
try is facing inflation at the rate of 11%
to 12%. It is valid for all commodities.
Sir, kindly believe that India is a place
where concentration of poor people is
highest in the world. And, 1/3rd of the
poor pcople of the world live in India
and inflationary situation has been cre-
ated because of the economic misrule and
financial mismanagement. What it means
for poor people? For a poor agricultural
worker, it means, dispensing with at
least, one meal a day. Nolonger, dal roti
is available for the poor people who
constituted not less than 40% of the
population of this country. This is the
impact on the poor people. for the mid-
dle class, it is sizzling onions and deep
fried potatoes option. For a women who
manages the budget of a family, decp
holes are being perforated by the inflatio-
nary situation. The hon. Finance Minister
is not aware of the complexity of the
inflationary situation. We are facing a
puzzling situation. The situation is Jow-
down on the one hand and inflation on
the other. There is slow-down on the
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economic activity. It is stagnation and
inflation. It is unabated recession rather
than inflation only.

It is not a question of inflation alone.
The economy has been slow-down, the
rccession has not been contained and in
such a situation, we are facing morc than
a double digit inflation. Therefore, the
most disquieting fcaturc of thc present
inflation that is ruling the country is,
inflationary pressure is not linked with
the growth of demand. Inflationary situa-
tion is not linked with the buoyancy of
industry. Therefore, it is a situation of
stagnation and inflation. The hon. Minis-
ter finds satisfaction to call it a seasonal
rise in the prices of commoditics to ab-
solve himself from the responsiblity of
taking concrete action as a rctaliatory
measurc. Sir, the point is, what are the
factors responsible for such a situation of
stagnation and inflation? It is not only
the poor people who have been affected
most but it is the common middle class,
having fixed income who do not thrive on
black marketing, are the worst sufferers.
The most important factor is, the Budget-
ary levies have to be held responsible for
the increase in prices.

MR. CHAIRMAN: Mr. Gupta, see
the time.

SHRI GURUDAS DAS GUPTA:
Yes, Sir. The Budgetary levies have to be
held responsible for inflationary situation.
Secondly, there is a shortfall in agricul-
tural production. That is known to every-
body. There is a negative growth in
agriculture. Why the agricultural com-
modities are being allowed to be ex-
ported from the country compounding
further the complexity of the problem of
the inflationary situation? Sir, as has
been pointed out by the Leader of the
Opposition, the Government has underta-
ken excessive borrowings from the mar-
ket. There has been an extraordinary
increase in the supply of money. There
has been a constant decrease in the
external value of the Indian Rupee. Sir,
while discussing the Budget, we had
pointed out that the nature of the
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Budgcet, preponderance of indirect taxa-
tion, has been one of the most important
factors that was producing runaway infla-
tion in the country.

The next point is, the reckless adven-
turc that was undertaken by the present
Government by having Pokhran explo-
sions. What are the consequences? The
threat of sanctions has made the Indian
cconomy nervous and as a result, there is
an outflow of two billion American dol-
lars since September. The total foreign
exchange reserve, we had, was around 26
billion dollars. Now, today it is less than
24 billion American dollars. It is made
an impact on the economy, and has
made it nervous, made foreign invest-
ment difficult, and has created a situa-
tion, arising out of scarcity, more vulner-
able for the Government.

MR. CHAIRMAN: You have already
taken ten minutes, please conclude
now...(Interruptions)...

SHRI GURUDAS DAS GUPTA: Sir,
I am just concluding, but when I move
...(Interruptions)...

MR. CHAIRMAN: No,
conclude.

no, please

SHRI GURUDAS DAS GUPTA: Sir,
please give me some more time.

MR. CHAIRMAN: No, no, please
conclude ...(Interruptions)... Please con-
clude ...(Interruptions)...

SHRI GURUDAS DAS GUPTA: Sir,
unfortunately the reaction of political
leaders is they do not believe to respond
to the situation of the country.

N foom FAR TeRm (Reei): @ &'\
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MR. CHAIRMAN: Please complete
this.

SHRI GURUDAS DAS GUPTA: Sir,
it is not only the insensitivity that is the
problem, but it is intolerance also that is
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the problem. Therefore, the problem is
until the cconomic fundamentals are
not corrccted, we cannot get out

of the vicious circle of stagnation and
inflation. There is to be a long-term plan.
There is to be a long-tcrm strategy. We
would like to know from the Government
what is the long-term strategy to tackle
the situation, arising out of stagnation
and inflation. How are you going to
corrcct the growing anarchism and imba-
lance within the economy, without which
no short-term measure can succeed?

Sir, while coming to the end, 1 would
like to know what the impact of inflation
has been? What has been the impact of
stagnation? There has been no creation
of jobs. There has been down-sizing of
industry. There has been retrenchement.
Only in the service sector 25 per cent of
the total employment opportunities have
been reduced. In many of the private
sector and public sector companies the
annual increment has not been given. As
a result, there is a stagnation of income
on the one hand, and an inflationary
situation on the other hand. The Finance
Minister has been armed with a double-
barrel gun. Sir, the most important point
is that it is not only a question of increase
in the price of vegetables, but the prices
of medicines have ailso increased by 25
per cent. To speak the least, not only
that, the hon. Minister knew the fragile
condition of the economy. Why the in-
crease in petroleum prices was given
effect to; Why was there such a Railway
Budget? They have increased the cost of
transport. So, that must be considered to
be an important factor to bring about
cost push inflation in the country. There-
fore, the point is that the Government
abdicated its responsibility, and it is abso-
lutely clear that the Government has no
political conviction. It is a sinking direc-
tion less economy. The Government
seems to be a lone spectator, just looking
at the scenario of the country. Sir, I
would like to know from him what steps
is he going to take to correct the
economic fundamentals? 1 would like to
know from him what steps are being
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taken to revive the economy, to improve

the cconomic pcrformance, the general

economic performance of the country,
without which inflationary situation can-
not be tackled? 1 would like to know
whether it is true that traders believe that
there arc people in power, who are
fricndly to them? What is the Govern-
ment going to do to discipline traders?
What have they done in Delhi itsclf?
What are they going to do to discipline
traders because taking the advantage of
scarcity, they are increasing the prices
and hoarding essential commidities, and
minting money in the country? What
action does the Government propose to
take, at least in Delhi? Let us know what
the Government is doing. Thirdly, 1
would like to know from them why there
has not been a ban on the export of
agricultural products? Since the prices of
all the agricultural commodities are on
the rise, why cannot there be a tempor-
ary ban? I would like to know from the
Government why stringent action is not
sought to be taken against the traders
who have been found to be delinquent.
Sir, 1 would like to know whether the
Government is interested in immediately
calling a meeting of the State Govern-
ments. And together with the State
Governments, chalk out a collective
strategy to face the situation.

Lastely, I would like to know why the
PDS has been completely liquidated and
why subsidized rationing cannot be ar-
ranged at least for the people living
below the powerty line. Why has it not
been done?

Lastly, I would like to know whether
Government will ensure that, taking ad-
vantage of the situation, the attack that is
being mounted on the working popula-
tion of the country by stagnating their
income by not giving effect to bilateral
agreements, it is going to take up this
matter with the private sector as wcll as
with the public sector. (interruption)

MR. CHAIRMAN: This is all right.
Now, Shri Gopalsinh Solanki. All the
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Members wno will now be called will get
only three minutes each.

SHRI GOPALSINH G. SOLANKI
(Gujarat): It is a fact that prices of all the
commodities have risen like anything. So
far as the market is concenred, it is a
matter of grave concern. The prices of
almost all the commodities have risen like
anything. Even the common class of the
people have been affected. If we consider
the aspect of vegetables, inflation, of
course, has come down in comparison to
the last four years. But, at the same time
the prices of vegetables have gone up.
The price of onion has gone up by Rs.
40, potato Rs. 20. Then for the other
items like lemon, the price has gone up
from Rs. 25 to Rs. 40, beans from Rs. 28
to Rs. 40, capsicum from Rs. 20 to 40.
But, at the same time I would like to
refer to some Gujarati items also. It is
not that the prices have not risen right
from 1948, 1 will refer to one Gujarati
article in which it has been stated that in
1948. (interruption)

SHRI NILOTPAL BASU {West Ben-
gal): Are we discussing the price rise in
1948? (interruption)

MR. CHAIRMAN: Do not waste
time. When your turn comes, you can
speak. (interruption).

SHRI GOPALSINH G. SOLANKIL:
There is no need for intervention. If you
can compare the inflation of two or three
years, 1 can compare right from 1948
onwards.

SHRI NILOTPAL BASU: We have no
problem. (interruption)

MR. CHAIRMAN: Do not
time. (interruption)

SHRI NILOTPAL BASU: Why only
post-independence prices, you can cven
compare the prices of pre-independence
period. (interruption)
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MR. CHAIRMAN: Now, please sit
down. (interruption) Let him speak.
There is nothing unparliamentary.

SHRI GOPALSINH G. SOLANKI:
Ghee was avaiable for 75 paise in 1948.
The rate of ghee at present is Rs. 140 per
kg. Then potato was available for just 25,
naye paise, it was known as four annas.
We were able to live with less money in
our hands during those days. (Interrup-
tions)

SHRI NILOTPAL BASU: You can
also talk about the position before 1947,
when the British were there! (Interrup-
tions)

MR. CHAIRMAN: Why are you get-
ting into arguments with them? You go
on with your speech.

SHRI GOPALSINH G. SOLANKI: It
was a surprising thing for me that with
one rupee, we were able to purchase two
kg. of ghee during those days.

SHRI NILOTPAL BASU: He is nar-
rating some fairy tale here. (Interrup-
tions)
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DR. BIPLAB DASGUPTA: He is say-
ing things which my grandfather used to
say. (Interruptions)

MR. CHAIRMAN: I would ask hon.
Members not to interrupt Mr. Solanki.

SHRI GOPALSINH G. SOLANKI:
Sir, I would like to draw your attcntion
to onc thing. I am not going to compare
other things. (Interruptions)

MR. CHAIRMAN: Mr. Solanki, I do
not know.why you are responding to
them and becoming a victim.

SHRI GOPALSINH G. SOLANKI: 1
will not.

DR. BIPLAB DASGUPTA (West
Bengal): It has a become a joke. He is
saying things which my grandfather used
to say. (Interruptions)

SHRI GOPALSINH G. SOLANKIL
Sir, my Communist friends are in the
habit of interrupting not only during the
other part of the proceedings, but during
thc Question Hour also. They are known
for encroaching upon the rights of the
other Members. They do not allow us to
spcak. It has become a tradition on their
part. I am sorry to say all these things.

MR. CHAIRMAN: Please continue
with your speech.

SHRI GOPALSINH G. SOLANKI:
When they speak, we never interrupt.
(Interruptfons)

Of course, the prices of some vegetab-
les have gone up. But Sir, the ratc of
inflation has been contained during the
BJP rule. Three years, before, it was
eleven per cent or so. This year it has
stopped at 8 per cent. (Interruptions)
That is admitted by you also.

t[ 1Transilteration in Arabic Script
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MR. CHAIRMAN: Again, you are
responding. Why do you respond?

SHRI GOPALSINH G: SOLANI: At
the same time, I would like to know from
the Government as to what steps they are
going to take to bring down the prices of
vegetables to the earlier position. 1 would
like to point out here that the Congress
Government had failed to fulfil their
promise that they made in their manifesto
that they would bring down the prices to
the level which existed before 1990. They
could not do it.

The rates have gone up because of the
introduction of cold storage in the case of
vegetables, The rates have gone up be-
cause of the introduction of five per cent
discount charged by the Agricultural Pro-
duce Marketing Committee. The rates
have gone up because of the inter-
mediaries with the Agricultural Produce
Marketing Committee who are taking a
higher rate of brokerage, to the tune of 8
per cent, as is happening in Ahmedabad.

The Government has to adopt a com-
mon approach, applicable throughout the
nation, by means of which the prices
could be brought down. The cold storage
must be stopped. Not only that. We need
to amend the Co-operatives Act also.
The NDDB, for example, has a large
storage. There is no provision in the Co-
operatives Act by which they can compel
them to declare their stock during the
season. Therefore, sometimes, the price
of groundnut oil goes up. That is why 1
suggest that the Co-operatives Act should
be amended. We shguld also bring in
amendments to the Esscntial Com-
modities Act. I would like to know
whether the Government is thinking of
bringing forward amendments to these
two Acts.

At the same time, the common class of
people is not concerned with groundnut
oil. Those who are poor do not need
groundnut oil. Even if they do not have
it, they would pull on. Such people would
pull on with just some loaves or bread,
chillies and onion. But it is a very sorry
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state of affairs that the prices of onion
also has gone up. If a person is there
whose family consists of, say, four per-
sons, and if he gets Rs. 45~ per day as a
manual labourer, it is very difficult, for
him to pull on and feed his family mem-
bers. Actually, they do not want luxuri-
ous things. They do not want oil, etc.
They do not want to have a tasteful food.

Even if they eat bread. onion and
chillies, they cannot provide two meals,
lunch and dinner, to their families in just

Rs. 45/-. So, the Government should
think of the common man.

Thank you.

SHRI S. PETER ALPHONSE (Tamil
Nadu): Thank you, Sir, for this
opportunity to participate in  this
discussion.

There is a stcep increase in prices. The
statment of the Finance Minister gives all
the relevant details, including the present
rate of inflation.

One thing which I do not understand
from the Minister’s statement is that he
says that the inflation is due to scasonal
factors and that this Government cannot
do anything. He says that the present
situation is  something which was
inherited from the previous regime. 1
want to ask of the Finance Minister
whether they were aware of these signals.
I think the Government should have
known these things, anticipated the
pressures and devised strategies to ward
them off. Instcad of blaming the season,
less agricultural production and other
factors, the Government should have
anticipated all these things, and it should
have found ways and mcans to contain
the inflation.

Various friends who partipated in the
discussion gave so many reasons for this.
1 find that the only rcason for the present
state of affairs is non-governance by the
present Government, the BIP
Government. There is no governance at
all. The Government has got 20 wheels in
20 dircctions. You have time only for
coalition politics. You do not have time
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to attend to the people’s problems. That
is the reason. Every year there was
monsoon or failure of monsoon. The
agricultural production goes up and
down. But it is the duty of the sitting
Governmet to see what can be done. You
cannot simply say that the monsoon is
not sufficient and that it is a seasonal
failure.

I do not blame the Finance Minister
for deliberately ignorning this. This is the
case not only with vegetables but other
commodities also. The prices of dry cclls
have gone up. The price of paint has
gone up. There is an article in “THE
ECONOMIC TIMES” today. It says that
the cement price is rising because of
reduction in the output. What is the
reason? Cement docs not necd rains for
production. It does not depend on
agricultural production or on scasonal
factors. The cement industry s
deliberately cutting down the production.

What is the reason? When the production
goes down and the prices go up, what is
the net result? Ultimately, the common
man in the street suffers. It is a pitiable
situation in India that prevails today. The
common man is neither looked after by
the Government nor looked after by the
Opposition. He is on the street. Nobody
takes care of him. This is the situation.
Thercfore, we ask for direct intervension
by the Government.

In his statement, the Finance Minister
says that the inflation is caused by some
factors beyond the control of the
Government. The fall in the agricultural
production may be one of the rcasons.
But I want to ask of the Minister whether
he does not think that the hike in the
import surcharge and excise duties has
also  contributed to the inflation
marginally. Then, the Government’s huge
borrowing target for the year has already
put pressures on the interest rates. Is this
not a reason for the inflation? There is
rise in the money supply also. It is at
present 17 per cent, and it is likely to
overshoot further. As the Government
resorts to more and more monetisation
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and the deprecjating rupee pushes the
import prices, all these things contribute
to the inflation. Most of the them are
deliberate acts of the Government.

Even when the Budget was presented,
we were able to warn the Government
that the trend of the Budget was
inflationary. I can take the credit. It was
the UF Government which had kept the
prices at a stable and steady level for 20
months. The rate of inflation was 4.5 per
cent. Immediately after we left the
Government, within two months, the rate
of inflation is 8.8 per cent now.

The effect of the Budget has not been
reflected in the price index. Once the
effect of the Budget is also passed into
the price index, inflation will gallop and
the commonest of the common man will
suffer a lot. Therefore, 1 warn this
Government in  this regard. The
Government should have a basic instinct
to survive. You can survive a falling
down of the Rupee, you can survive the
increase in the price of petrol, you can
survive anything, but you cannot survive
if there is an increase in the prices of
commodities of daily use like vegetable,
edible oil, all other grocery items,
cement, paints and so on. If prices of
these items go up, people will not
support your Government. You have to
see the writing on the wall.

MR. CHAIRMAN: That is all right,
Pleasc conclude now.

SHRI S. PETER ALPHONSE: So, I
request the Government to take early
steps to regulate the money supply and to
find out ways and means to increase
production and also to give morc
employment, as my learned friend has
put it. Employment has not increased and

there is a deiiberate stagnation. With
these words, I conclude.

st Sxwen Ui  (ufpd dmer):
e, Byl weEd | W W R R e ¥
AR TEE @O S ow S see fgen ¥
TwR TgH wgd an P g ¥

[28 JULY 1998]

of Urgent Public Importance 234

e, 39 9 & o & &9 ¥ @ geu-afy
HommemammB RIhdw
? fF TR @ OmE ¥ IS FB @A HOT,
A 98 @ gu ok B W freg ® i oEmd
& o, adf & ol Tl A of W T g
A F T g9 qE 391 §, I F owEE o
Hhew @ 3R frl wdl W & S firw e Ry
a9 N, ©F BiEen @9 % T ¥ Y e W
g ot wfemell A am w2 S sw AN
o W F A B, 9 98 ¢ 6 9 wedl A
uftar ¥ us dfeen A W TR % e
I WD W A F S m w79,
w Tt R g WA @ Tam & awe
YfF PR A NGF — 36 T & o 50 59
w T F A W Ed 3 agy ¥ oR 98
A} oY T F O W W A 3w
Y G A0 TR ARt o e ) Y &
9 a0 9 ¥ e o wea ¥ e Rfaw wen
A A A W@ T — dEa ww T Ikt
oig s A W @ ¥ ¥ g e
TR W FGAd F T F I w22
Y A Th N F SR T SN S ey €, s
¥ R o ¥ W’ T F wgER W™
w9 wg T ¥ wdem, ¥ siwd # w6 9w
=, A o W @ o SN R Fa
TR Y G D g Ien fE o # o e @
Fug 6 T 4, g7 Jod F 16 w9 | T,
ZARY 8 W 40 TIL ® Y, @ 5 R 16 TY,
e 15 | 30 T9E &< Ad 12 § 20 sug, fid
10 ¥ 20 TUU, WESA 10 H 20 WU, B SRR
w6 ¥ 12 TOU W M R wEew, &
e Frefirs wetd @ T R o W T A W@
q T, & ¥ D V) @l =78 i 4 T A 10
¥, IWE | T 24 ¥ 33 T, FEEH o
21 ¥ 26 TG, TEE 25 § 29 U W wIH
28 ¥ 40 WU & W B

gafa &, v T w9 & O @ e
¥ W A s H Ye T R wE S Y
W TR A o FEE IS F =D S
faerdt & | 39 3/ W W WK B, A W
7ETE B W R, gded, ¥ o ¥ wam §
St A g agh B e A Y@ S wan
w2 R R Y oaE ¥ W emd
TEER ¥, FeEei ¥ A e ww



>

235 Calling Attention to a Mutter

W oEgR 90 o ® ¥ 39 % faeg e
1 wATR B wEeE, T F o S A
wF f T we ¥ wae # we fan R e
@y @ 9@ T % wdef S, Wous
mrargE €1 ¥ O S 8 FREiiee
ot 6 @ R S wemd = R, e e
et =8 el ¥ fid 38 W HS W & feig
FH ¥ W e N7 qE 94, F 9’
T f o e F0 27 waw A o
# w® ¥ wE oM Y TE W F R0
i W gEE B § — IH § @ wiewr 27
34 & fay oy ) v odem A a=@ Toqd
g, S-frs @% ofEmr F A TEw
e &, ofum @ ¥ dEE An R
ESUIC O

T o wgd @ Aok 2, kA ek @
R I mesa @ a @ IfaF @
e w3 A A I AR o S
fa # woda @t ol W ¥ wWOR w<H
8L g8 oy W W W A A

| gumfy moea, o ey % 3 W
0 TR | dam 2 ofE T

F gl A fefm w1 ¥ fe 3o oo
3o o faw e ¥ F S oA oA
aerfes 3qm frg Mg ¥ ok e we A
FIOR N2 e 596 IR H 9 8§ TG
T % | TR 9 S Y W 11 o A
Sadea § g wE @A T o fE 3 g A
T2 3R 3 I & W } W Wy e
F O S &) A @ ATl | Ty IR
d e F F5 T2 WY oF @ Wik @ e,
AfFT 3 TR a3 wE R S * fo,
T yEn B wETE ¥ RreR §, 3% fee s
S

[Sqewmufd ugedn deri g ]

oA, W ofm W 48 ¥, @ gEMER
AR TS S se W ® & W ¥ I
aF et wn fER w Fogar B @) ek
FR fRgar T fFa § & 0 Tmw e
‘R oofeu eEaE faaor soEl @ 95

\
-

IRAJYA SABHA]

of Urgent Public Importance 236
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SHRI JOHN F. FERNANDES (Goa):
Thank you, Madam. ...(Interruptions)...

THE DEPUTY CHAIRMAN: There
can be walk-out and walk in. This House
is free for Members to come and go.

SHRI JOHN F. FERNANDES:
Madam, cutting across party lines, even
Members from the Treasury Benches
were a party to the Calling Attention
notice. I have come to protest and object.
But they have signed that notice just for
the sake of speaking. ...(Interruptions)...
The Leader of the Opposition has already
made a submission. In fact, Dr. Manmo-
han Singh was supposed to initiate the
discussion. So, what I was mentioning
was cutting across the party lines even
the BJP Members were a part to this
Calling Attention notice. So, I feel it is
not a grievance of the Opposition. It
can’t be termed as a political canard or
compaign against this Government.

Madam, the hon. Finance Minister has
given the figures and 1 don’t dispute his
figures. But he has played some arithme-
tic jargon that even during Congress time
the inflation was very high and it was 13
per cent. Madam, 1 do agree that in
1990-91 when the Government of Mr.
V.P. Singh and the Government of Mr.
Chandra Shekhar were there, the infla-
tion had shot up to 16 per cent, not
merely to 13 per cent but it went up to
16.3 per cent. It ws almost 17 per cent.
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Subsequently, when the Congress
Government came td power, we saw that
inflation was brought down to 5 per cent.
Later on it came down to 3 per cent.
When we left the Government, Dr. Man-
mohan Singh has said, “You will get the
benefit of the fruits of liberalisation and
globalisation not immediately but in five
or ten years.” That is how we could
sustain this economy. That is how this
Government can ride on the crest of this
economy.

Madam, Member after Member, while
speaking on the Finance Bill and the
General Budget presented by the Finance
Minister, has said that this Budget was
inflationary. Now, you cannot blame the
season for the rise in prices of fruits and
vegetables. The Budget presented to this
Parliament was an inflationary one. You
have only supported the trading commun-
ity. Under the ESSMA, the deterrent
punishment was seven years. Now, the
Government has reduced it to two years.
1.00 pm.

As I have mentioned the other day,
this Budget was basically to support the
trading community in this country, not
even the manufacturing community,
because the Finance Minister has
imposed a four-per-cent special tax on
imports which will only hit the
manufacturers and not the traders.
Madam, it is a free day, free for all, for
the trading community. It is alleged not
only in this House but even in the market
outside that this Government is surviving
only on the trading community and the
prices will go up by leaps and bounds
because there is no control. This
Government does not have to have any
control.

The hon. Finance Minister has incresed
the price of petrol every time and there is
no control. The economy is a free market
economy. It is they who determine. The
market determines the prices. Even if
you increase the price of petrol by one
paisa, they have' the freedom to increase
the prices of essential commodities. You
have now increased the price by one

{28 JULY 1998]

of Urgent Public Importance 238

rupee. 1 do not think that it was
necessary to increase thc price by one
rupec to give Rs. 500-700 crores to the
National Highway Authority. But you
have given them the pretext. You have
given them the licence. They have the
freedom to increase the prices because
whatever is the increase on petroleum,
almost the whole economy is hit in this
country. More so with the essential
commodities because they are being
transperted from one end to another.
Now, we have spoken about the price of
potato. Last year, therc was a gult of
potatoes in the country. One of the hon.
Members from U.P. said that the farmers
were begging of people to lift the
potatoes free of cost so that they can get
the sacks back for re-use. Now, there is
shortage of oil in the country; there is
shortage of potatocs and onions. What
has the Government done to improve the
position? Why has the Government to
import these commodities from foreign
countries? Because we export onions, we
export potatoes and we export oilseeds.
When we have the shortage, why did not
the Government take any interest to see
that these commodities were imported?
Now the hon. Minister says in his
statement that he is going to wait for the
kharif crop. What arc the people
supposed to do in the interregnum
period? You will have at least three
months’ gap. Is it not the responsibility of
the Government to see that the States are
permitted, that private parties arc
permitted, to import these ‘commodities
from neighbouring countries? We import
oil, edible oil, from Malaysia, Indonesia,
and Singapore. Why are not private
parties allowed? That means, an artificial
shortage has been created inthis country
to see that the prople are swindled.
Licence is given to them to swindle. Why
arc not the prices controlled by the
Government?

Madam, again, we have seen that the
inflation rate which was just three per
cent had shot up to eight per cent. And
again it will go up. I do not think you can
arrest it because that is your Budget. You
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have given a short-lived Budget thinking
that you will be in Government for six
months. You cannot mop up revenuc.
The tax revenue has gone down. You
collection has gone down.

It will further go down. So 1 hope that
th8 Government will be alive to the
situation and they will see that some
steps arc taken to alleviate the suffering
of the poor people.

We have the Ministry of Food-
Processing. It was the vision of Mr. Rajiv
Gandhi, the late Primc Minister, that
whatever perishable commodities we
produce should be stored for the futurc
so that artificial shortagc were not
created in the market. Nothing has bcen
done by the Government in these areas,
specially in the north-east, in the central
part of India to see that whatever
perishable  commodity, we
produce in excess is properly processcd
and. kept in thc country to be uscd,
consumed, by the pecople in casc there
are shortages. This is happcning in
European countries. For the whole of
winter, they are under snow. They can
get fresh vegetables from cold-storages.
They can get the best of vegetables. Why
don't we invest a certain amount in this
country? The Government should invest
it. The other day, the hon. Minister said,
“Let the private sector come and we will
asgist them”. Why will the private sector
come when there is no protection given
to them? When there is no incentive that
should go to thc farmer, if you allow the
private sector, they will come only to
exploit the farming community. They will
buy it cheap, they will buy it as good as
not paying anything. Then the farming
community will be exploited. I think the

Government  should step in. The
Government  should  invest  certain
amounts under this Ministry. The

Government, public, sector should come
and invest. If you do not have proper
infrastructurc. 1 think you can float morc
and more public scctor companics. 1o
see that those people who arc unable
to get these  products because  these
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products are beyond their rcach, are able
to get them. One of the main problems in
this country is the problem of
distribution. We may have ample raw
material in one part of thc country. But
the question is that the pcople on the
other side of the -country do not get
anything. Thcy virtually starve becausc
the distribution system in this country is a
total failure. So, unless you put in certain
money in the infrastructure sector from
the production arca or the non-
production area and trcat thcm on a
priority basis, you will not be able to
control the situation. The Government
may come and the Government may go
and you may have the best of the Finance
Ministers, this problem cannot be sorted
out. So, when you speak about the
infrastructure, the infrastructure should
be such that we are in a position to take
the things producced in one part of the
country to the other part of the country
with the help of that infrastructure. So, I
hope the hon. Finance Minister will be a
visionary Finance Minister and see to it
that certain initiatives are taken in this
direction. We have a system of planning
in this country. But I do not know as to
what the Planning Commission is doing
because all their plans are shortlived
plans. In case you follow this master plan
for the country, I think you will not only
help the people who need the essential
commodities but you will also help the
farming community who are being
exploited by the middle men. That
farming community can survive and will
not go in for suicides if there is failure of
crop. Thank you, Madam.

THE DEPUTY CHAIRMAN: Shri R.
Margabandu. Mr. Margabandu, do you
want to speak on this subject or do you
not want to speak on this subject?

SHRI R. MARGABANDU (Tamil
Nadu): Madam, Mr. N. Thalavai
Sundaram from my party will speak on
this subject.

THE DEPUTY CHAIRMAN: Mr.
Sundram, you can speak when your turn
comes. Let me call Mr. V.P. Duraisamy.
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Hc is not present in the House, Shri C.
Ramachandraiah.

SHRI C. RAMACHANDRAIAH
(Andhra Pradcsh): Madam, 1 won't spcak
right now. 1 would like to spcak after
funch.

SHRI MD. SALIM: But there is no
lunch today.

THE DEPUTY CHAIRMAN: Mr.
Ramachandraiah, you cun speak after
lunch provided we have lunch. Al right,
I will call you a little latcr. There won't
be any lunch. You may go out and cat.
Maybc, we will have. Shri Ish Dutt
Yadav.
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THE DEPUTY CHAIRMAN: Let us
go ahead. Whoever is doing Zakhirebazi,
he will find out. Let him finish.
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™ W W I A9 F, W6 T aE) W,
o o va &t ol § fm den @ & B
fom & a9 fam ol g ¥ ok W aww
faerd s S W ¥ & vum @ g E
e & T W@ AW A 3 w2 A
I G- AR TN UREKE |

v ¥ @@ w5 99t B A ww
s oA fen O ae Reeeredt 9 @
2, 39 ® Frpm A 9fee) T ¥ e
Fh g H feqeed & @ ¥ 3w W ol
o o wfse ) & seE v 9EER 39
W WA FN ) IEm F eeeed TR
arfew |

SHRI V.P. DURAISAMY (Tamil
Nadu): Thank you very much, Madam,
for giving me this opportunity to speak
on the Calling Attention motion. The
steep rise in the prices of essential com-
moditics has affected all the scctions of
the socicty. For example, last year the
price of tomato on an average was Rs. 24
per kilogram in Delhi. This year you can
buy only half a kilo of tomato with the
same amount of moncy. Last year the
price of potato was Rs. 7 per kilogram.
This year it has gone up to Rs. 13 per
kilogram. Last year price of mango the
king of fruits, was Rs. 30 per kilogram.
This year it is Rs. 60 per kilogram. Last
year the price of onion was only Rs, 8.40
per kilogram. This year it is Rs. 30 per
kilogram. Now the houscwives are shed-
ding tears when. they buy onions. Potato
is also used by the common pcople. Now
onion is not the cause for the tcars. The
rise in the price of ohion is the cause for
the tcars. Generally, when the house-
wives cut the onions for cooking food,
they shed tears. Now seeing the rise in
the price of onion they are shcdding
tears. The prices of these commoditics
arc very high. The Government should
explore the possibility of supplying these
things through the public distribution sys-
tem. The Government should open more
retail outlets like bazaar on whecls to
bring down the prices. The hoarders and
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black-marketcers should be dcalt with
severely. Surprise checks should be con-
ducted very often.

Madam, I am pleased to inform the
Housc that the Tamil Nadu Government
has alscady started providing all the
essential commoditics through the Public
Distribution System at a lesser price. The
Tamil Nadu Governmcent has also taken
steps to bring down the prices of essential
commodities. Prices of cssential com-
moditics have never gonc up this much
earlier in a span of onc yecar. Madam, it
is attributed to unseasonal rains, over-
cautious policies and fall in the value of
rupce. The Government has reduced the
Public Distribution System and has raised
the Excise Duty. Prices are going up
because of all these things.

The price of tca has gone up by 40 per
cent in the last one yecar. There is scarcity
of tca at home because of the increase in
exports and imposition of duty. The
prices of edible oils have gone up due to
less imports from Malaysia and Indoncsia
where economic turmoil has affccted pro-
duction and supply. I do not know
whether this inflationary trend is due to
the fallout of sanctions after the nuclear
tests or it is due to rise in procurement
prices of crops.

This Government has failcd miscrably
to curb the prices. There is an cconomic
misrule. In Taiwan the rate of inflation
was the highest. Now India has the high-
cst ratc of inflation. The industrial work-
ers arc suffering because of high prices.
When the UF Government was in office,
the price-rise was kept under control and
the rate of inflation was 4 per cent. There
were no protests from the public or from
any party. The UF Government rehabili-
tated many sick industrics by providing
crores of rupecs. The industrial workers

and thc middle-class people arc very
unhappy. Under the UF Government the
purchasing power of the middic-class peo-
ple was very high and the pecrcapita
income also increased. Now 1 have come
to know from the ncwspapers that the
rate of inflation has touched 8.8 per cent
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in the last week. This is the highest rate
of inflation since Novcmber, 1985,
Madam, the current rise in inflation is
due to increase in prices of vegetables
which have gone up by 72 per cent. The
BIP-led Government has failed on
economic front and forcign front. The
law and order situation in BJP-ruled
States is very bad. The Government
should own moral responsibility and
make way for another coalition Govern-
ment.

The hon. Minister has mentioned so
many recasons for the rise in prices and
inflation. I don’t agree with him. The
Financc Minister is accountable to the
country. Shifting this responsibility on a
Congress  Government or any other
Government will not help the ruling par-
ty. Anyhow, the Government should own
moral responsibility for not being abie to
curb the prices. The Finance Minister
also stated that the Government was
inviting NRIs to invest in industries. I
don’t think any NRI is going to come
here. Thank you.

e T (fRR):
e ¥ | e W T wE ke e
I ww owA R ¥ faw W TR wfed X
TR ¥ = o WA ) I e @R
T ¥ wr Fwn T 5 J0 T 6 H e FW
T fr e AN W A WA ¥ e
ot &1 Hqt & ond R W agw o AW B,
T gt N AW} AR oE A g W
fom A A ER A H TR A MR | SR
AT RanImMmATA A @ R
e WEW e ... (FEGA)....

Toen 9% § fr oW A # ' 9w =
® w o 3o F o ad ¥ W wee W
Al fgd W S I F BOTR A A
BRI, IF T F P a
F¥ s T ® T R Rl ¥ I
s S, 9 e 3wa ol T W g
I T F TG, TER A qEHS 7 A @
wfee ® Fred s gl @ 38 damad &
iy RreRdl 9 w0 Fe 9fe sk qare
F @ geN Afey | FES wema woE @
e
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W 79 i WA W@ R 50 ¥ W
e 9 fFE TR ¥ T, R A ¥ SR
¥z g 5 100 Ton W A oned B 3w
F WA T g W F I R A
TEA | TR TR N W AW, AT S
FEge w0 | oW ¥ wEAs q o ww gE w6
N uE W A 6 W A X @R @
F & 9@ 40 TIU fF & T R, 3EA @ qud
A d Fem g e A A ¥ e, W
IR TN MWW R AW F AU TE |
AT FE A WSS SHea A ¥ ) dm TEex
B[R A YW ww T L (=EEE)....

st fimer &g e % e o
v (EEOA) . A FR B Y R WA E
fog 3= & 2

A geett A s ¥ wm @
EURCE §

Irgumfa: TR T8 den e ffe
T S

Hrern e @W e T, W A
T FE o T wW gL (FEE)..

sft TR armarer: IR A & emuw
® A g F@ A ... (=EER)....

oit Shaw W (ufydt #me): @ F
=% fafire 3 Aen o &% 9@ 7 @ il
Fe WS ... (FEEA) ...

st TRW oETE: ....(WEUR).... 84
TN oA T R

Wer Mg @A A § 7w Fw g
& om oe....(=Eum)..E@m W T
gt AT & owM wwm oW
fafet.... (zmaam)....

THE DEPUTY CHAIRMAN: Let
him speak on price rise.

A sk R A
fafe & R = A R A w7 @ § fe am
Wt 7E =ifge, wa SEA (M A Far f o 6
TEH T TR-WR T T OF G| 3 A
w1 9 @ ¥ Sl e Fan ¥ @ wd ¥
WaH @ AR-AR, TR W TF AN o
I 2 @ FE ¥ fr w9 @ SRR, T
3@ T I HY A AN @ ¥ D Ha Ay
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A e W AR SR, WO @ g
A | IAH WH SR WEY afes BT F
aE S wa EY | P FEar 2 B ang g B
R CECE IR R R
fr AEd, swar # 9 I IR wR
FeEm oA ¥, PR € F w0 E we on
a9 ¥ e e deuee § 9w afew fE
anf T = ® @ 2 avm ¥ @ &
FE W) SR G A Y@ A8 @i aew
g @ @ Y A @, A  oawet @ A
T A A AR R A T S e T R
i ¥ & Fo A Il F W sen § ek
Fo O Tt 3 W = W R 3B am
T A AT ¥ A g FQ ¥ ok g8
o Tl A W g FH w0 ¥ o R T
& R fr va A Wk 9 F R e §
o T R Y W W e @
@A ¥ 9 9% w9 A9 3 oAl A e @
A FEE I8 ¢ S 3y wle ¥ off et
o8 e faar o fr aea gl gHa & 9\
B9 5w S 3o A ¥ [ T Y T
R« v gHiea @ & oA, 59 gfme | W
7 dw ® T ww® oFew Agm fr W
RS F e . sl § W, & BR FW
3, A rEER 8, FR 3, T dwen ¢
Ta K § TR SR 3™ e # & R
el ¥ o | # 99 fom s fF e
Tend 5 W %1 et w2 wé W fn <o
Ired wEd 3 @ Y e X R @ Y wafm
from W F W@ 2 e s e B e
fufex fom, o WM Q@ 9 39 B 9w 7 o
3R 2-3 WA ¥ A I W g ) P
FOY W @ FE TN N FB R g
oW, IR W WO, MW ggEe W
&t | gaf R ST FE oo R BN wE st
W & oo w9 R oW T @ g
IR AN S Fa A fF B gy A AR
T | T FE o R wW AW ¥ dueed #
T F 1 S TE A9 R 3 A W el
oy w T @ T A FE @
AN | 9 W G R q W@ @ Y
o+t w aik w9 & g W A g
T & W | dgar FF A I TF A
I AN W IA W Ty 3, 9 Ik
gy oS ®mogRe
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SHRI N. THALAVAI SUNDARAM
(Tamil Nadu): Madam, 1 thank you for
giving me this opportunity. 1 would like
to know from the hon. Minister what the
Government is doing to control the rising
prices of essential commodities and
vegetables. A number of Members have
spoken on the subject. My learncd
friends, Shri Peter Alphonse and Shri
Duraisamy, clearly mentioned that when
the United Front Government was there,
the public did not protest against the
increase in prices. 1 would like to know
what the position is of the public in Tamil
Nadu. They did not vote for your party.
What is the reason? (Interruptions) No,
no. The public have not protested. And I
did not interfere when you were
speaking. (Interruptions)

Calling Attention to a Muatter
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SHRI. V.P. DURAISAMY:
Everything cannot be politicised.

SHRI C.P. THIRUNAVUKKARASU
(Pondichery): Let him speak what is
relevant to the subject. Let him not ravel
to Tamil Nadu.

SHRI V.P. DURAISAMY: He is
speaking only for newspapers. He is not
specaking for the public.

SHRI N, THALAVAI SUNDARAM:
Madam, he said that...(Interruptions) 1|
never interfered when he was speaking.
(Interruptions)

THE DEPUTY CHAIRMAN: What is
he saying? (Interruptions) Let me hear. It
is his viewpoint. How can you object?

SHRI N. THALAVAI SUNDARAM:
1 would like to address the Chair.
Madam, when the United Front
Government was there, the public did not
protest against the increase in prices. 1
would like to know, when the public did
not protest against the rising prices of
essential commodities and vegetables,
why the public did not vote for your
party. (Interruptions)

THE DEPUTY CHAIRMAN: Arc we
discussing...(Interruptions) Mr.
Sundaram, just now we are discussing the
issue of price rise. Whcther the peoplc
protested or not, is another point. Today
the people are protesting outside. That is
not the point. The point here is that the
prices are going up, what we should do.
So, you talk about that.

SHRI N. THALAVAI SUNDARAM:
My point is, how to control the rising
prices of essential commodities. Now, we
have in our country the Public
Distribution System, which is the joint
responsibility of the Central Government
and the State Governments. The Public
Distribution System has not been
properly implemented in our country.
PDS must be revamped. It must function

properly. 1 would like to know what the
Government is doing. The Government
of India issued instructions in October,
1994 to all the Chief Ministers for proper
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supply of foodgrains to SCs, STs and
OBCs throughout the country. My point
is that so far as Tamil Nadu is concerned,
when our Madam was the Chief Minister,
foodgrains meant for 8Cs, STs and OBCs
were supplied adequately and properly.
Now, after their Chief Minister has
assumed office in Tamil Nadu, they have
not supplied foodgrains to SCs, STs and
OBCs properly. (Interruptions) This is my
point. You are not getting the foodgrains
from the Government of India properly.
You can instruct your Government of
Tamil Nadu to get the foodgrains. Why
should you: worry?

SHRI V.P. DURAISAMY: This is not
an issue of PDS. (Interruptions)

SHRI N. THALAVAI SUNDARAM:
The foodgrains prodution is reducing.
Production of edible oil is also reducing.
We are allowing all sorts of imports. 345
items are there. They have reduced the
Customs Duty. But, they have increased
the Excise Duty. I want to know from
the Finance Minister as to what benefit
the poor people would get by reduction
in Excise Duty and increase in Custorhs
Duty.

Madam, as far as sugar is concerned,
its prices are also increasing. The prvious
Government had appointed . Mahajan
Committee to decontrol sale of sugar.
What purpose did that Committee serve?
The Committee has recommended that
sugar should be taken away from PDS. 1
want to know from the Finance Minister
whether you are going to control the
prices of sugar or not. I also want to
know whether the Government is going
to accept the report of that Committee or
not. If you accept the report of that
Committee, then you will have to take
away sugar from the PDS. Madam, the
poor people of our country are getting
rice, wheat and sugar through co-
opcrative socicties and PDS at reasonable
prices. 1 want to know whether you are
going to sell sugar through PDS or you
are going to take away sugar from PDS,
as per the recommendation of that
Committce.

[28 JULY 1998}

of Urgent Public Importance 258

Madam, the price of one kilogram
onion in 1997 was Rs. 8.40 and in 1998 it
increased to Rs. 15.30. The price of
edible oil in 1997 was Rs. 47 per litre and
in 1998 it increased to Rs. 59 per litre. 1
want to know from the hon. Minister as
to how he is going to control these prices.
Whenever a new Government assumes
power, the Opposition parties blame it
for the rise in prices. The Government
says that this price rise is due to inflation.
The statement of the hon. Minister states
that this price rise is seasonal in nature.
How are you going to control the prices
of essential commodities? As far as PDS
is concerned, it is the joint responsibility
of the Government of India and the State
Governments. 1 request the hon. Finance
Minister to revamp the PDS and control
the prices of essential commoditics.

THE DEPUTY CHAIRMAN: Shri C.
Ramachandraiah-absent. Shri M.
Venkaiah Naidu.

SHRI M VENKAIAH NAIDU
(Karnataka) Madam Deputy
Chairperson, the issue of price rise is an
issue concerning the people of the
country. It has no political affiliations.
But, unfortunately my friends who spoke
from the other side tried to suggest as if
the prices have gone up just now.

DR. BIPLAB DASGUPTA: This
statement is surely politics.

SHRI M. VENKAJAH NAIDU: Yes,
I have seen the statement. I have heard
the speeches of hon. Members with rapt
attention. I even heard the comments
made about the membership of my party.
My party’s membership is going up. My
strength is increasing and ! have come to
power. You have been relegated to such
a small position. You must understand
the messagae of the people. I don't want
to go into that. As my friend Salim had
referred to that, 1 am making this
remark. You are being reduced day by
day in every sphere of public activity.

DR. BIPLAB DASGUPTA: You
don’t want to discuss the price rise? You
want to discuss politics?
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SHRI MD. SALIM: Madam, since my
name has been mentioned, 1 just want to
say something.

SHRI M. VENKAJAH NAIDU: No,
problem. I yield to him.

SHRI1 MD. SALIM: 1 did not make a
comment about the size of the BJP. I
talked about the quality of membership
of the BIP. 1 said...(Interruptions)...

SHRI M. VENKAIAH NAIDU:
There is a great
quality...(Interruptions)... Madam, their
point is so high that it is rejected by the
people...(Interruptions)...

SHRI MD. SALIM: Madam, I stand

corrected. After the BIP Government
came to power, as the prices are going
_ up, the membership of their party is also
going up. I said in that list hoarders and
traders are the maximum.
SHRI M. VENKAIAH NAIDU: The
traders are past of this country. People
who support the infiltrators should really
feel ashamed. ...(Iterruptions)...

SHRI RAMDAS AGARWAL:
Madam, that remark should not form
part of the records.

SHRI M. VENKAIAH NAIDU:
Traders do support me. They are
honourable people. What is wreng in
this?

Jrawafy: smEE S A, | IEE L @

%1 (=@aM) Mr. Salim, please sit down.
...(Interruptions)... ... (Fa4q)

Mr. Venkaiah Naidu was holding the
fort for your party during election. He is
capable of holding your fort in the House
also. Let him speak. I do not think if
there is any person as he is who needs
anybody’s support. ...(Interruptions)...

SHRI M. VENKAIAH NAIDU:
Madam, unfortunately, it has become a
practice to condemn traders wholesale. It
is like condemning all the politicians
because one man is caught in the sugar
scam, one man is caught in the Urea
scam, one man is caught in the telecom
scam and one man is caught in the bank
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scam. So, you cannot condemn all
members of Parliament and all members
of the political communrity. So, it is like
that. Madam, he was mentioning about
the quality. Their quality is such that they
have been rejected by the people. Our
quality is such that is has been accepted
and appreciated by the people. This is
the quality for which the manadate of the
people speaks for itself. Madam, when
there is a price rise, it affects everybody.
I heard Shri Ish Dutt Yadavji. He was
quoting some figures. I would have been
happy. (Interruptions)

off I < WeER: W PR F AW A W
FE @ A ..(HIEH)...

THE DEPUEY CHAIRMAN: We are
not disetissing ....(Interruptions).... We
dre not discussing the professions of
people. ....(Interruptions)....

SHRI MD. SALIM: He is trading
charges. ...(Interruptions)...

SHRI M. VENKAIAH NAIDU: You
should not do that. ...(Interruptions)...
Madam, Ish Duttji was mentioning some
figures. I would like my friends to ponder
over the whole situation. As has been
rightly pointed out by Mr. Sundaram, the
Public Distribution System is the joint
responsibility of the Government of India
and the State Governments. It is our
responsibility. Now, the BIP is in power
in eight States. Leftists are in power in
two States. ...(Interruptions)... The Con-
gress is in power in two States. ...(Inter-
ruptions)... 1 do not know whether it is in
power in two States or in two-and-a-half.
...(Interruptions)... 1 stand corrected.
Three States are being ruled by the CPM.
The Congress Party is ruling in two or
two-and-a-half, 1 do not know exactly.
...(Interruptions)... Mr. John F. Fernan-
des has gone out. Otherwise, we would
have been able to get the latest informa-
tion. ...(Interruptions)... The point is as
to who is responsible for this. The Minis-
ter of Finance while mentioning about
the present situation made a point to
which 1 would like to draw the attention
of the House. He said that there is a
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decline of 13 lakh tonnes in oilseed pro-
duction. This is an issue which should be
pondered over by all of us. How has it
happened? It has happened because there
were no remunerative prices to the
farmer who is producing oilseced. So, the
production of oilseeds has gone down. It
may be on account of the vagaries of the
monsoon which also contributes to some
extent. But, the basic reason is that there
was no remunerative price to the farmer
to produce oilseeds. Therefore, the pro-
duction of oilseeds has gone down by 13
lakh tonnes resulting in the increase of
prices of groundnut oil and other oils in a
big way. We are all very concerned about
it. My submission to my friends is that
this production has not gone down during
our regime. This production went down
when Mr. Gurudas Das Gupta and other
friends were in power. During the last
season you were in power. You did not
encourage the farming community. That
is why ...(Interruptions)... That is why
there is a decline in production and this
has become one of the major reasons
...(Interruptions)...

AN HON. MEMBER: Now you are in
power.

SHRI MD. SALIM: They are not in
power. Their other coalition partners are
in power. They are yet to realise that
they are in power. ...(Interruptions)...

SHRI M. VENKAIAH NAIDU: I
would like to know as to what has been
done by the Government of Kerala and

the Government of West Bengal with
regard to controlling the price rise. I have
the figures with regard to prices in West
Bengal and Kerala. The prices in Kerala
are higher than what they are in Delhi. I
challenge my Communist friends to join
in a debate with me. Let them go
through the figures which were given to
the Parliament. ...(Interruptions)...

SHRI MD. SALIM: Madam, I am on
~a point of order. ...(Interruptions)...
-Madam, we are discussing the rise in
inflation. But, he is discussing what hap-

pened in other States. So, his candidature
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«s fit for any Assembly and not for this
Parliament. ...(Interruptions)...

SHRI M. VENKAIAH NAIDU: 1
never need a certificate. ...(Interrup-
tions)... 1 do not want a certificate
whether I am fit for an Assembly or the
Parliament. ...(Interruptions)... If people
want, I may be fit for a Panchayat body.
Both: are respected bodies. ...(Interrup-
tions)... whether I am fit for an Assembly
and you are fit for a Municipality, it is
not for you to decide. ...(Interruptions)...

ot TWeT arHETer: Tral FEl S FE o
& ? .. (3auE)

Iugwmfa: e St g ST 3 @l
T ¥ R ¥ .(maEm)

SHRI JOHN F. FERNANDES:
Madam, ] am on a point of order.
...(Interruptions)... Madam, when the Fi-
nance Minister was making a statement
the other day, the Vice-Chairman, Shri
Adhik Shirodkarji gave a ruling that we
cannot mention the name of any State
and that ruling has been upheld. Now
Mr. Naidu is mentioning the names of
two States, namely, West Bengal and
Kerala. ...(Interruptions)...

THE DEPUTY CHAIRMAN: What
was the ruling?

SHRI JOHN F. FERNANDES: The
ruling of the Vice-Chairman was that we
can say anything but cannot mention the
name of any State. ...(Jnterruptions)...
That ruling was upheld. ...(Interrup-
tions)...

SHRI MD. SALIM: Madam, when
Members from this side took part, he has
correctly referred, they have also levelled
some charges against the Government,
failure of the Government and all that.
He is entitled to do that. But, Shri Ish
Dutt Yadavji has pointed out what were
the prices in Delhi at the time of presen-
tation of the Budget and what are the
prices today ...(interruptions)... 1 chal-
lenge it. I challenge Mr. Naidu with
regard to price level, whether it is in
Calcutta in Bengal or Trivandrum in
Kerala or Lucknow in U.P. ...(interrup-
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tions)... Then only you pass remarks
...(interrupiions)... You cannot pass any
comment without any basis ...(interrup-
tions)...

SHRI M. VENKAIAH NAIDU: I am

coming to that point ...(interruptions)... 1
accept your suggestion ...(interruptions). ..

THE DEPUTY CHAIRMAN: Just
one second ...(interruptions)... Let me
give my ruling ...(interruptions)... Pleasc,
we are discussing the price rise, we arc
discussing about the economic situation
due to steep rise in inflation and its
adverse affect on the economy. That is
the title of this debate. I would like you
to please consider the millions of people
in this country who are affected by this.
If there is any price risc in Tamil Nadu or
if there is any price risc in U.P. or in
West Bengal or in Delhi, it is the people
who are suffering and we are all part of
those people. Now, let us-not make it a
political issue. Let us rise above political
considerations and consider about the
poor people of this country. Everybody
should confine himself to the price rise
and how it can be tackled and give
suggestions to the Finance Minister ...(in-
terruptions)...

i . (cmmEm) @ @ A, e
..(STaum)

- SHRI M. VENKAIAH NAIDU: No
problem ...(interruptions)... People are
watching. They are hearing the debate
...(interruptions)... Ish Duttji was refer-
ring to the prices in Delhi. My friends
from the other side are challenging, you
give the figures then, we can have a
debate. Let us have a healthy debate.
There are also senior leaders from the
Marxist Party sitting here. The figures
are, before the Budget, the price of
onions 1 Calcutta was Rs. 8 per kg. and
now it is Rs. 16 per kg.

DR. BIPLAB DASGUPTA: What is
the source?

SHRI M. VENKAIAH NAIDU: In
Trivandrum, it was Rs. 7 per kg. and
now it is Rs. 14 per kg ...(interrup-
tions). ..
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DR. BIPLAB DASGUPTA: You
should quote the source from which you
have got the figures .. (interruptions)...

SHRI M. VENKAIAH NAIDU: What is
it that are you doing there? ...(interrup-
tions)...

THE DEPUTY CHAIRMAN: What is
happening? ...(interruptions)...

SHRI M. VENKAIAH NAIDU: The
source is the Government of West Bengal
...(interruptions)...

THE DEPUTY CHAIRMAN: Please
sit down. Just one second ...(interrup-
tions)...

SHRI GURUDAS DAS GUPTA:
Madam, 1 am on a point of order. Under
the rules, speeches have to be relevant.
Under the rules, if somebody makes any
irrelevant discussion, it is out of rules.
Keeping that in mind, I only pray, 1 only
request, the hon. Members through you,
that a national crisis arising out of an all-
round price rise cannot be a matter of
ridicule and cannot be a matter of trading
charges between this side and that side
and if it is done by an hon. member who
happens to be an important functionary
of the Party that is ruling the country,
there is going to be a wrong signal
...{interruptions)... Yes, it will give a
wrong signal and the people will believe
that the party does not take the matter
seriously ...(interruptions)...

THE DEPUTY CHAIRMAN: Mr.
Gurudas Das Gupta ...(interruptions)...
Just one second ...(interruptions)...

M s . (EEE) A W, 39 afou |
... (BHEaE)

SHRI M. VENKAIAH NAIDU: What
about the situation in West Bengal and
Maharashtra ...(interruptions)... 1 have
heard from the hon. Members from the
other side that ...{interruptions)...

THE DEPUTY CHAIRMAN: I also
heard it ...(interruptions)... Please sit
down ...(interruptions)...  Agarwalii,
please sit down. Mr. Gurudas Das Gup-
ta, 1 must remind you that this was my
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ruling. Are you giving a ruling on my
ruling or is it an elaboration of
my ruling? ‘I did not understanding
what point of order you have raised
...(Interruptions)... Just one second
...(Interruptions)... Do not interrupt
me ...(Interruptions).... 1 do not like this
kind of interaction while 1 am talking.
What I said us, let us rise above political
considerations and talk about the price
rise and the effect which it is having on
the economy of the country. This in-
cludes the entire House. If anybody has
made any speech before 1 came over
here, I do not know what he had said.
While I am here, I would like the discus-
sion should be for redressal of the prob-
lems of the people and not to say, in
your State or in my State ...(Interrup-
tions).... Please, no clapping ...(Interrup-
tions).... 1 am not saying anything in
favour of or against anybody...(Interrup-
tions).... 1 am saying this only in favour
of the people of this country, for which
both the Opposition as well as the Ruling
Party have given this Calling Attention.
This Calling Attention is moved not only
by the Opposition, but 1 find a large
number of Member from the Ruling Par-
ty also, who have given their names. So,
they are also concerned about the rise in
prices. If you want a meaningful debate
and redressal of the problems of the
people, for which this Calling Attention
has been admitted, please speak about
the problems, which the people are fac-
ing, and then continue again. Price rise is
not only in Delhi State, which is only a
Union Territory, it includes the entire
nation, whether it is Maharashtra, UP,
Bihar or West Bengal. So, the decline in
our economic system is not affecting De-
lhi only, it is affecting the entire nation.
So, please confine yourselves to the sub-
ject. Now, let us be very serious about it.

SHRI M. VENKAIAH NAIDU:
Madam, 1 am very serious and I will go
by your advice. ...(Interruptions)....

THE DEPUTY CHAIRMAN: 1
would not like that he is enterrupted. He
is presenting his veiwpoint. If he speaks
irrelevant. I am here to protect you. But,
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if he speaks relevent, in concern of the
people, 1 will allow him to speak. So,
Please do not disturb him now.

SHR!I M. VENKAIAH NAIDU:
Madam, the prices before the Budget in
various cities of the country, say, Delhi,
Mumbai, Calcutta, Chennai, Thiru-
venanathapuram and Guawahati, defi-
nitely show an upward trend..We, sitting
here in the Council of States, are equally
concerned about not only what is happen-
ing in Delhi, but also what is happening
in the entire country. Of course, Delli is
the capital, naturally there will be more
focus and more attention, But, at the
same time, problems of the people of
Calcutta, problems of the people of
Chennai, problems of the people of
Guwahati, problems of the people of
Thiruvananthapuram, should also be dis-
cussed and debated in this House be-
cause, as I said carlier, it is the joint
responsibility of the Government of India
as well as the State Governments. If you
go through the figures, the price of onion
before the Budget, in Calcutta was Rs. &
- per Kg., now it is Rs. 16~ per kg.

IHE DEPUTY CHAIRMAN: Yes,
that is the concern because the prices
have gone up after the Budget, not only
in Delhi, but everywhere in the country.
He is absolutely right. He is not saying
anything which is irrelevant -..(Interrup-
“ions).... Please do not disturb him.

SHRI M. VENKAIAH NAIDU: The
pricc of onion before the Budget in
Guwahati, that is, in Assam was Rs. 74
per kg., now it is Rs, 15~ per kg. With
regard to Thiruvenanathapuram, it was
Rs. 7- per kg. at that time, now it is Rs.
14~ per kg. With regard to Mumbai,
where my party is also a part of the
Government, the price of onion before
Budget was Rs. 5.50, now it is Rs. 11~
per kg. There is an.increase in Mumbai,
there is an increase in Calcutta, there is
an increasce in Guwahati. My friends were
asking me. ...{Interruptions)....
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THE DEPUTY CHAIRMAN: Please
do not interrupt him. I do not want a
running commentary. He has a right to
‘speak in this House.

SHRI M. VENKAIAH NAIDU: My
only point is, these people do not have
respect for others’ point of view. That is
my problem. I do npt know what pro-
vokes them to always interrupt me, ob-
struct me, when I am making my submis-
sion. Afterall they are senior people, they
are seasoned people, they are well-ex-
perienced. They are here for two-three
terms.

THE DEPUTY CHAIRMAN: May
be, they are thinking that you are still the
spokesperson. So, they have to reply to
you. Better we allow him as a Member of
Parliament. He is not a spokesperson
now.

SHRI M. VENKAIAH NAIDU: I
have all admiration and high respect for
Gurudas Das Guptaji, who is a senior
Member. When he speaks 1 really pay my
full attention to his speech, and then take
notes. ] am admitting it because he is a
senior Member. He has got enough ex-
perience in this House. But when he
refers to one side of the view and ex-
cludes the other side, it is the responsibil-
ity of even junior Members, who have
just come, to make the other point of
veiw also in this House, so that a com-
prehensive picture is put before the peo-
Pple. But, Guptaji, hailing from Wcst
Bengal has not even mentioned about the
plight of the common man in Caicutta,
the plight of the common man in West
Bengal, the plight of the common man in
Thiruvananthapuram. I am not making a
charge dgainst him, he is a senior
Member. 1 have respect for him. My
point is, just now as the Chair said, we
should really be agitated about the actual
impact on the people, rather than going
by politics. If you try to fix me, and then
1 try to fix you, what will happen to the
problem of the people. That is what

exactly 1 am trying to say. So, my sub-

mission to the Government is you have to
compare inflation. There is nothing
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wrong n comparing. Our freinds were
saying that under the U.F. regimec every-
thingswas under control. I am at a loss to
understand, 1 am not a student of
economics, and 1 would like the Finance
Minister to enlighten me. Last year, as
opposition activists, we organised a de-
mostration, Every party has got a right to
organize demonstrations. Today some
other party is organising a demonstration
outside. Last year there was an incrcase
of 35 per cent in the petroleum products.
Even with regard to diesel there was an
increase of 20 per cent. With regard to
LPG there was an increase of 25 per
cent. Under the progressive Government
of the United Front, there was direct
bearing and effect on the common man
of the country. But still the criticism
outside and the figures with regard to
inflation, how do these two things core-
late? This is one thing about which I
would like to be enlighticned. And the
people of this country have every right to
know. But the women were practically
crying. (Interruptions) Even if thc onion
costs Re. one, then also you will get
tears. The onion is hard for the eyes.
(Interruptions)

THE DEPUTY CHAIRMAN: [ think
Mr. Saleem had his meals, that is why he
is so energetic today.

SHRI M. VENKAIAH NAIDU:
When you increased the pricc of LPG by
25 per cent at onc stroke, imaginc how
much water had gone from the eyes of
our Indian housewives. Twenty five per
cent at a time! LPG is a thing which you
nced every month and middle class de-
pends on that. My suggestion is that,
coming back to the original question, 1
would like the Finance Minister and also
the Government of India to cvolve a
policy to sec that the procurement prices
or the support prices that are fixed from
time to time are fixed in the beginning of
the scason so that the farmers can take a
hint and they can go in for that particular
crop so that the production is increase
and- the prices are stabilized.
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With regard to onions and potatoes
some efforts are being made by the Dethi
Government. 1 hope that similar efforts
will be adopted by various State
Governments. Also in the metropolitan
cities, organise them to procure the
things through NAFED and distribute
them through super bazars or through
local retail outlets. This number has to be
increased.

The problem is not confined to Delhi
alone. Even the Declhi Govenrment has
got a greater responsibility. Delhi being
the capital, naturally, the impact will be
more. A lot of people come here. People
come to see Delhi for various reasons. I
need not mention here. But, at the same
time there is a greater responsibility on
the part of the Central Government to
come to the rescue of the States which
come with a proposal for additional
procurement of potatoes, additional
procurement of onions or for additional
procurement of other essential
commodities which are in short supply.

Secondly, Madam, unless the Planning
Commission, the Government, the
political parties, change their priorities
and look into the plight of the farmer
who is the producer in this country, there
will be no solution to this problem. Every
year, I can tell you, in every season we
will come here and we will discuss the
same issue again and again. We have
discussed it earlier also a number of times
for the simple reason that there is no
direct connection between production and
supply. There are no facilities for storage
because it is a perishable item. The
moment it comes here, the prices go
down.

Next, I come to the Essential
Commodities Act. Some freinds were
asking: why not take action against
hoarding? Yes. but the action, to my
knowledge, has to be taken by State
Governments. Who prevented State
Governments from taking action against
hoarders? Who prevented action against
people who are storing things and raising
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problems for the common man? So, 1
request the Finance Minister to get in
touch with the State — all States, left,
right, straight, forward, backward — al!
States and see to it that thc States move
in the right direction. (Interruptions).

THE DEPUTY CHAIRMAN: What is
the problem? Mr. Virumbi what is the
problem?

SHRI S. VIDUTHALAI VIRUMBI
(Tamil Nadu): He is speaking about the
States. Just five minutes ago regarding
petroleum prices, he said that the prices
had increased under the United Front
Government. What I say is that the LPG,
petrolcum and dicsel prices were based
on the recommendations of the Jaswant
Committee.

2.00 P.M.

Mr. Jaswant Singh was the Chairman
of the Standing Committee. He made the
recommendation in regard to the price
increase. Now he is charging the UF
Government. Unfortunately, or,
fortunately, it has boomeranged on his
own Government, How can he accuse the
UF Government? (Interruptions)

SHRI M. VENKAIAH NAIDU: I was
not ruling at that time. You were in
power then. You remained silent.
(Interruptions)

SHRI 8. VIDUTHALAI VIRUMBI:
Madam, he cannot accuse us. The
recommendation was made by Mr.
Jaswant Singh, belonging to the BIJP.
(Interruptions)

THE DEPUTY CHAIRMAN: Please
sit down, Mr. Virumbi. (Interruptions)

SHRI S. VIDUTHALAI VIRUMBI:
Who recommended it? You
recommended the increase. How can you
accuse us?

SHRI M. VENKAIAH NAIDU: This
is the pity, Madam. (Interruptions)

oft UMerE aTaTer: HEw, Rl geR
& for 6 O & oY & o 9@ 2
.. (Sqagm)
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Su@wEfE:  sEE W, afeu s
.. (Hag) IS S, MY FIW SR-R G
T3 BFL | TR H§ He §O TR AT Q) 98
S&) T ¥ R TR @ sew Rer R
..(SHIUH) FHA AW I A .. (AFHM)

1 could have told him. Please. He did
not refer to you. You were not in the UF
Government. Please listen to the Member
from your own party. I am trying to give
him protection. 1 am  protecting
cverybody. Please don’t do this. Please
don’t do like this. Please remember that
it is being telecast live. You shouwd
understand as to what the people would
think. They will think that while a serious
issue like price rise is being discussed,
Members of Parliament are behaving like
this. Let us be serious, at least, on some
issue. Why don’t we just stop accusing
cach other, while people are going
hungry? Now, I would not allow anybody
to interrupt him.

SHRI M. VENKAIAH NADIU:
Madam, the problem is that when I am
ruling, I am responsible. Apart from this,
I am also responsible for whatever
happcned when they were ruling. I am
also responsible for whatever happned
during the regime of the party which is
now on the other side and which is empty
now. I am also responsible for the
increase in the percentage of the
population living below the poverty line
to 52. 1 am being held responsible for
whatever that has happencd during all
these years. 1 have just come to power.
(Interruptions)

SHRI NILOTPAL BASU: Madam,
there is a rule that Members have to
speak relevant things. We are discussing
the issue, skipping the lunch recess.

THE DEPUTY CHAIRMAN: Please
sit down, Mr. Basu.

SHRI M. VENKAIAH NADIU:
Madam why can’t they be made to sit in
the Chair so that they can decide about
everything and ecxpunge everything, as
they do in Communist countries?
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THE DEPUTY CHAIRMAN: Mr.
Basu, he is a member of this House. He
has a right to make his point. When your
turn comes, you can criticise the
Government. You can criticise the
Finance Minister. But have patience.
When your turn comes, you can reply.
Please don't interrupt when others are
speaking.

SHRI NILOTPAL BASU: I am not
interrupting him, Madam. I am only
pointing out that he should say relevant
things.

THE DEPUTY CHAIRMAN: You
don’t have to point it out. If he says
anything irrelevant, I will tell him. He
says that he cannot be held responsible
foreverything. That is his viewpoint. Why
do you object to it? I don’t understand
what you are objecting to? Let him
speak. Now, Mr. Venkaiah Naidu, please
conclude.

SHRI M. VENKAIAH NAIDU: The
problem with my friends is that they are
intolerant to ideas other than theirs. This
is the problem with them.

Madam, my suggestion is that the
Government of India should take all the
States into confidence to check hoarding.
If necessary, they should call a meeting
of the State Food Ministers/State Civil
Supplies Ministers. We should see that
wherever there is shortage, it is met by
supplies from the surplus areas. If there
is a shortage in one part of the country,
the other part of the country which has a
surplus should come to its rescue so that
the State-Governments can really provide
relief to the people.

Today, we are in a situation where the
country is cofronted with such a challenge
on the economic ‘front, naot because of
Pokhran alone, but because of various
other reasons. Unfortunately, however,
even the issue of country’s security has
been dragged into politics and it is being
taken very lightly. I am really pained. My
friends should know that because of the
Pokhran tests, the image of the country
abroad, in the international community,
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has gone up. Everywhere, we are being
respected. (Intérruptions)

THE DEPUTY CHAIRMAN: I would

adjourn the House if anybody interrupts
him. I am here to contro! the House. I
am here to poiut out. If you think that
you can do it better, come here and do
my job. Please do not interrupt him. I
feel very sad to say something rude to my
senior colleagues.
I can tell him. I can tell the hon. Member
that we are not discussing Pokhran, We
are discussing the question of price rise.
We are only discussing -the rocketing
prices, not the rockets. Okay?

SHRI M. VENKAIAH NAIDU: 1
totally go by your suggestion, Madam.
But before you came, three times,
Pokhran was referred to during the
discussion.

THE DEPUTY CHAIRMAN: They
should not have brought it up.

SHRI M. VENKAIAH NAIDU: I
agree. I am ready to withdraw the
reference from my side. I am only
pointing out that after the nuclear tests,
the country’s prestige has gone up and we
are being recognised and respected all
over the world.

Coming to the issue, Madam, the
problem of cold storage, the problem of
godowns in the rural areas and the
problem of rural credit are all directly
connected with the price rise. The
availability of rural credit to the
agricultural community, storage facilities
in the rural and the urban areas, cold
storage facilities in the major towns in the
country, the allocation made to
agriculture, the role of the Agricultural
Prices Commission in deciding about and
declaring in advance the prices so that
the farmers get an incentive to produce
— all these things are interrclated and
interconnected. Therefore, 1 would
request the hon. Finance Minister. This is
not going to be the end of this issue.
There is going to be some effect. That
being the case, the Finance Ministry, the
Agriculture, Ministry and the Food
Ministry should sit together and discuss
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the issue, tome to some meahingful and
concrete conclusions and evolve a long-
term action plan to boost production, to
increase food production. Another point
that was made by our friends is to put a
ban on the exports of agricultural
products. 1 am sorry, 1 am not in
agreement with that, This will send a
wrong signal to the rural community of
the country. You allow industrial
products to be exported. You allow all
other persons who have got the
advantage of capital from financial
institutions and every other facility,
including insurance, to export their
products. This is a helpless sector of the
society, which is sick because of the
natural vagaries of monsoon. They have
to be given protection. Export of
agricultural products should also be
encouraged. They should be given
incentives. We should encourage them to
the extent that they produce enough for
internal consumption and also for exports
so that the problems of Indian consumers
and producers are taken care of.

I do not want to take much of the
time. Much of my time was consumed by
my friends. Still, I am thankful to you for
having given me protection from time to
time.

I would like the Finance Minister to
concentrate on the points raised by me.

THE DEPUTY CHAIRMAN: Mr.
Ramachandraiah.

SHRI MD. SALIM: Madam, there is a
business listed at two o’clock.

THE DEPUTY CHAIRMAN: He will
lay it. Let this be over. Let us finish this.
He is the last speaker. ..(Interruptions)..

Yes, there is one more person.

sft T amarer: de, MU s ¥
Ig@amf: ot aga o A 9% 3, ond
K T g A D AE R
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THE DEPUTY CHAIRMAN: No, no,
I will not allow discussions to go on. 1 am
sorry, please.

sft 2N filg woTaa: d=q, & A v A
T %, WR W T & ¥ (EaE)

IJqQINR: AN 9 e ¥ HEY, W A
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ford W @ ¥ FH o afm

SHRI C. RAMACHANDRAIAH:
Thank you, Madam, for giving me this
opportunity.

Madam, I thought that there would be
at least some unanimity in the august
House on the steps that have to be
initiated to fight this menace.

It is true that the prices are
skyrocketing. It has become nightmarish
for the housewife to go for shopping. But
the Central Government alone is not
responsible  for  this. - The  State
Government are equally responsible for
this. All of us put together have to create
a congenial atmosphere and explore all
possibilities to contain the prices. Most of
my esteemed colleagues have suggested
very concrete measures.

Madam, there should be a
comprchensive distribution system
throughout the country. Some States
grow some products in more quantities.
They are not grown in some other States.
So, because of the lack of a proper

distribution system, the parts which are

not growing some products, are facing
the scarcity of those products. So, this
has to be taken care of.
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There is an allegation that the BIP is
very friendly with traders. That has to be
taken note of. If at all there is any
substance or truth in the allegation, the
Government should be instructed to
initiate very stringent measures so that
the black-marketing and hoarding is
stopped.

Madam, the inflation is a temporary
phenomenon. It will be fast changing. We
may suggest some measures for
temporarily containing it. If the inflation
continues to be on the rise—today I am
told that it is more than 10.5 per cent as
per the consumer price index—it will
have a tremendously adverse impact on
the economy.

A number ot proposals have been
initiated by the hon. Finance Minister,
which are yet to be absorbed by the
economy. They are yet to be absorbed by
the economy. If the levies imposed by the
hon. Finance Minister are going to have
their effect in the cconomy, the price rise
will be totally at a higher level as
compared to what obtained last week or
a week before the last week. The
Government may say they are not
responsible for that, because they came
to power only a couple of months back,
but they cannot absolve themselves of the
responsibility. The Government is a
continuous entity and it has to take into
account the welfare of the people. So,
the present Government cannot simply
say that the previous Government was
responsible for this. The present
Government cannot convince the people
just by searching scapegoats. 1 would
advise the Finance Minister to have a
consultation with all the Chief Ministers
and evolve a method to contain inflation
because it is an all pervasive
phenomenon. Price rise is affecting all
the States. It is not confined to the
capital alone. It is there in Bibar, Uttar
Pradesh and in other States. The
Government should take all the political
parties into confidence and elicit their
views on how to contain inflation.



277 Papers Liid

Madam, there are two aspects (o
inflation. One is how to contain it
immediately and another is how to
prevent its recurrence in future so that it
does not affect the economy. During the
discussion on the Finance Bill, the
Finance Minister had said that he would
contain inflation. I had asked specifics on
how to contain inflation. There are three
specifics to contain inflation. One is to
reduce expenditure. Under the present
scenario, you cannot do that. Second
aspect is to mobilise more resources.
That too you cannot do under the present
conditions.  Last year also the
Government  could not mobilise
resources. The present scenario is also
not that buoyant and the conditions are
not congenial. So, the question is how to
overcome all these constraints,
Therefore, I suggest call a meeting of all
the political parties, take them into
confidence and seek their advice. At least
let there be a consensus on building the
national cconomy.

Madam, 1 need not speak on the
percentage of inflation. Every product
has got its own percentage of price
increcase. While in some items there has
been an increase by 50 per cent, in others
it has been 30 per cent, 10 pcr cent or
eight per cent. These are all facts. One
thing thc Government has to take note of
is that unless it takes its managecment on
a war footing, inflation will go on like an
unbridled horse. You will not be able to
manage the economy. Tentacles of
inflation are spreading very fast and they
are having a dctrimental effect on our
economy. Prices’ of onion, tomato etc,
have gone up. It is said that it is a
temporary phenomenaon and that they can
be contained, but if this trend continues,
the target which the Government wants
to achieve, will be very difficult to
achicve. I advise the Government to
intraduce an efficient markcting system,
have more cold storage network, which
we had been planning to do during the
Ninth Plan to store 50 lakh tonnes of
vegetable and other perishable
commoditics. Unless you put your heart
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and soul into the problem, you are not
going to solve the problem. Take it with
all your seriousness. It is not that casy.
Inflation is a very dangerous thing.

We are not at all confident that you are
going to achieve the proposals which you
have initiated in your Budget. So, the
Essential Supplies and Maintenance Act
can be made more stringent. You can
instruct Chief Minigters to enforce this
Act sincerely in order to control black
marketing and hoarding. All possible
steps should be taken to contain inflation.

The second aspect is that this should
not have an adverse impact on the
economy. The Government should take a
note of it. The Governmcent should be
very sincere in fighting this menace,

Madam, I thank you for having given
me this opportunity to speak.

PAPER LAID ON THE TABLE
White Paper on Railway Projects

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS AND THE
MINISTER OF STATE IN THE MINIS-
TRY OF PARLIAMENTARY AF-
FAIRS AND THE MINISTER OF
STATE IN THE MINISTRY OF PLAN-
NING AND PROGRAMME IM-
PLEMENTATION (SHRI RAM NAIK):
Madam, I want to lay the White Paper,
listed as item No. 3 in the Papers to be
laid on the Table. It is listed against my
collcague, Shri Nitish Kumar. He could
not come to the House because he is ill. 1
have alrecady communicated it to the
Secretariat.

THE DEPUTY CHAIRMAN: Okay,
lay it.

SHRI RAM NAIK: Madam, on behalf
of my colleague, Shri Nitish Kumar, I lay
on thc Table, a copy in English and
Hindi of the White Paper on Railway
projects. [Placed in Library. See No. LT.
139798]



